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DEPARTMENT OF HIGHER EDUCATION 
 

LOK SABHA 
UNSTARRED QUESTION NO. 67 

TO BE ANSWERED ON 04.02.2019 
 

Technical Institutes 

†67. SHRI LAXMI  NARAYAN YADAV: 

SHRI  HARISHCHANDRA CHAVAN:  

Will the Minister of HUMAN RESOURCE DEVELOPMENT be pleased to state: 

(a) the number of technical institutes approved  in  the  country  by All  India Council for 
Technical Education (AICTE) during the last three years and the State-wise details 
thereof; 

(b) the number of technical institutes out of these which have not adhered to the rules 
laid down by the said council during the last three years; 

(c) the number of technical institutes functioning in the country at present which have 
been approved by AICTE; 

(d) the preventive mechanism put in place  by  the  Government  to  check  any type  of  
malpractice  while  sanctioning approval to technical institutes by the said council; 
and 

(e) the  number  of  corruption  cases coming to  the notice of  the  Government under  
the  said  preventive  system  during the last three years and the action taken by the 
Government in this regard? 

ANSWER 
MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE DEVELOPMENT 

 
(DR. SATYA PAL SINGH) 

 
(a) to (c): A total of 10423 technical institutes have been approved by All India Council for 
Technical Education (AICTE)  during the academic year 2018-19.  The State-wise details of 
technical institutes approved by AICTE during the last three academic years is at Annexure-1 
and the details of the technical institutes, who have not adhered to the rules laid down by the 
AICTE during the last three years is at Annexure-2. 

(d) and (e): Approval is granted by AICTE to new institutions and also to the existing 
institutions for extension, who apply and fulfill the norms and standards as prescribed in 
Approval Process Handbook (APH), published by AICTE every year.  A total of 167 
complaints against various Institutes/Colleges have been received during the last three years 
for violation of norms and standards of AICTE. Accordingly, penal action has been taken 
against these erring institutes by AICTE as per provisions of the APH.  

***** 

 



  



Annexure-1

ANNEXURE AS REFERRED TO IN PART (a) TO (c) OF LOK SABHA UNSTARRED QUESTION 
NO. 67 TO BE ANSWERED ON 04.02.2019 ASKED BY SHRI LAXMI  NARAYAN YADAV: 

SHRI  HARISHCHANDRA CHAVAN REGARDING TECHNICAL INSTITUTES 

State 
2016-2017 2017-2018 2018-2019 

No. of Institutes No. of Institutes No. of Institutes 

Andaman and Nicobar Islands 4 1 2 

Andhra Pradesh 842 825 790

Arunachal Pradesh 8 10 10 

Assam 47 59 60 

Bihar 119 125 134 

Chandigarh 12 14 15 

Chhattisgarh 119 124 127 

Dadra and Nagar Haveli 3 3 3 

Daman and Diu 2 2 3 

Delhi 77 78 78 

Goa 17 17 17 

Gujarat 423 427 419 

Haryana 427 417 402

Himachal Pradesh 73 69 66 

Jammu and Kashmir 51 53 54 

Jharkhand 62 73 82 

Karnataka 749 756 751 

Kerala 376 381 384 

Madhya Pradesh 551 554 575 

Maharashtra 1552 1563 1558

Manipur 4 4 4 

Meghalaya 6 7 7 

Mizoram 4 4 4 

Nagaland 6 8 13 

Odisha 302 303 301 

Puducherry 31 29 29 

Punjab 376 384 393 

Rajasthan 417 402 372 

Sikkim 5 5 7 

Tamil Nadu 1344 1340 1337 

Telangana 752 701 669

Tripura 12 13 13 

Uttar Pradesh 1131 1165 1264 



Uttarakhand 183 198 194

West Bengal 278 286 286 

Grand Total 10365 10400 10423 

 

  



Annexure-2

ANNEXURE AS REFERRED TO IN PART (a) TO (c) OF LOK SABHA UNSTARRED 
QUESTION NO. 67 TO BE ANSWERED ON 04.02.2019 ASKED BY SHRI LAXMI  

NARAYAN YADAV: 
SHRI  HARISHCHANDRA CHAVAN REGARDING TECHNICAL INSTITUTES 

State 

No. of Institutes 

2016-2017 2017-2018 2018-2019 
No 

Admission 
Withdrawal 
of Approval 

No 
Admission 

Withdrawal 
of Approval 

No 
Admission 

Withdrawal 
of Approval 

Andhra Pradesh 2 0 7 0 24 1 

Bihar 0 0 1 0 1 0 

Chhattisgarh 2 0 0 0 1 0 

Delhi 1 1 1 0 3 0 

Gujarat 3 0 4 0 5 0 

Haryana 3 0 5 0 6 1 

Jammu and 
Kashmir 

0 0 1 0 0 0 

Jharkhand 0 0 1 0 3 0 

Karnataka 9 0 2 0 16 1 

Kerala 3 0 2 0 1 0 

Madhya Pradesh 3 0 5 0 9 0 

Maharashtra 12 0 9 2 26 0 

Odisha 1 0 4 0 7 0 

Punjab 3 0 1 0 4 0 

Rajasthan 4 0 5 0 8 0 

Tamil Nadu 10 1 5 0 17 1 

Telangana 3 1 13 8 6 4 

Uttar Pradesh 0 0 7 0 20 0 

Uttarakhand 1 0 2 0 1 0 

West Bengal 2 0 0 0 4 0 

Grand Total 62 3 75 10 162 8 

 


